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of Madhya Pradesh, has requested him to ask 
the C.B.I, to look into the deal relating to the 
export of Gulabi Chana from Madhya Pradesh 
; and 

(b) if so, the action taken by   Government 
in this regard ?] 

 

t[THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN) : (a) Yes, Sir. 

(b) The Chief Minister, Madhya Pradesh, 
has been informed that where serious 
allegations have been made into the conduct 
of a Minister, whether the person concerned is 
still a Minister or not, it would be appropriate 
first to have the matter enquired into by a 
senior retired or serving Judge of the Supreme 
Court. If such an inquiry by a Judge leads to 
the conclusion that criminal offences had been 
committed, a criminal case can be registered 
and investigated by the police. It has been 
suggested to him that matter may be got 
inquired into first   on   these lines 

before any Central agency is charged with the 
task of detailed investigation into these 
allegations.] 

t [CONSTRUCTION OF A BRIDGE OVER THE 
GANGES AT BUXAR 

342. SHRI T. PANDE : Will the Minister of 
TRANSPORT and SHIPPING be pleased to 
state : 

(a) whether any scheme is under 
consideration of the Government of India for 
constructing a bridge over the Ganges at 
Buxar in order to facilitate traffic between the 
areas adjoining the border of Uttar Pradesh 
and Bihar ; and 

(b) if so, by when the scheme will be 
implemented ?] 

t[THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT 
DARSHAN) : (a) and (b) Yes Sir. But at 
present the proposal is in a preliminary stage 
only and it is too early to give any indication 
about the time, by which the scheme might be 
implemented.] 

t[    ] English translation. 

 

 


